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Agricuitural Extension Programme jin
Madhya Prafesh

*389. DR. VASANT KUMAR PAN-
DIT: Will the Minister of AGRI-
CULTURE AND IRRIGATION be

pleased to state:

(a) how many agricultural exten-
sion programmes have been approved
by Government for the State of
Madhya Pradesh;

(b) do these programmes 1nclude
development of fishery, horticulture,
and animal husbandry

(¢) how much money would be
spent by the State Government out
of loan from the World Bank, and
assistance from the Union Govern-
ment for each of the above schemes;
and

(dy what is the general policy of
Government n planning such agricul-
tural estension schemes for backward
and yndeveloped areas in the country?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Only one Agricultural Extension and
Research Project for fifteen districts
ir. Madhya Pradcsh has been approv-
ed.

(b) No, Sir.

(c) Total cost of the project on
Agricultural Extension and Research
in Madhya Pradesh according to Pro-
ject Report approved by the World
Bank is estimated at 20.86 million dol-
lars over a period of five years. Of
this, the International Development
Association (IDA), an aflihate of the
World Bank has agreed to give a
credit of 10 million dollars to the Gov-
ernment of India, who will rclease
Central assistance to the State Gov-
ernment in accordance with the pat-
tern laid down under the Centrally
Sponsored Scheme of “Reorganisation
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and Strengthening of Agricultural
Extension Administration in the
States”, after considering specific
proposals to be submitted by the State
Government trom vyear io year. The
remaining portion of the cost will have
to he tound by the State Government
from its owp resources.

(d) The general policy cf the Gov-
ernment is that the reorganised agri-
cultural extension approach should
cover all States in the country includ~
ing backward and undeveloped areas.

Demolition in Janakpuri Delhi

*370. SHRI AHMED M, PATEL:
Wiil the Mmister of WORKS AND
HOUSING AND SUPFLY AND RE-
IIABILITATION be Lleased to state:

(a) whether 1t is a fact that a demo-
litior. squad had gone to Virendia
Nagar near Junakpuri in New Delhi
to demolish certain structures;

(b) if so, the reasons therefor:

(c) whether any elash between the
residents and the squad took place:
and

(d) if so, the number of persons
injured and the number of persons
arrested?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SIIR1 SIKANDAR
BAKHT): (a) Yes, Sir.

(b) The :tructure were unauthori-
sed

(¢) Yes, Sir.

(d) Four persons were injured and
thiree persons werc arrested.

Sale of Sugarcane below prescribed
Price in U.P.

*371. SHRI SATYA DEO SINGH:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether farmers are being
compelled by sugar and khandsari
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mills in Uttar Pradesh to sell sugar-
cane at a price below the prescribed
price; and

(b) it so, the steps being taken by
Government in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). All
vacuum pan sugar factories in Uttar
Pradesh are repoited 1o be paying the
State advised prices, which are
Rs, 13.50 per quintal for Central and
Western regions and Rs. 12.50 per
quintal 1in Eastern Region. Some com-
plunts have, however, been received
agamst <ome of the khandsari units
paying prices less than the minimum
notified under law. The Government
of Uttar Pradesh have taken action
agamst these umts,

Drinking Water for Villages of Orissa

*372 SHRI SIVAJI PATNAIK:
Will the Minis e1 of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to lay a
statement showing:

(a) whether the Orissa State Gov-
ernment has sent detailed scheme for
supplying of drinking water to all
the villages of Orissa where there is
scareity of drinking water as asked
by the Centre; and

(b) if so, the salient points of the
scheme?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). The Govern-
ment of Orissa had submitted a pro-
posal for supply of drinking water to
19277 problem villages of Orissa
through tube wells and cistern Units
within a periog of 5 years. The
scheme envisaged installation of 1813
cistern Units in 1011 villages (at the
rate of one cistern unit for every
1000 population and part thereof)
and 42,400 tube wells in 18,266 identi-
fied problem villages (at the rate of

one tube well for a population of 200
and part thereof) ut a total estimated
cost of Rs. 51 crores.

The programme approved by the
Central Government under the Cen-
trally Sponsored Accelerated Rural
Water Supply Programme 1977-78
cons:sis of tube-wells for 1560 vulages
at an estimatedq cost of Rs. 151.47
lakhs and cistern schemes for 183
villages at an estimated cost of
Rs 100.30 lakhs. Approval of more
schemes for Central assistance will
depend upon the speedy execution of
alrecady approved schemes and the
availability of funds in subsequent
yeats,
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